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Rama Kanta Devnath v. Assam State Agricultural Marketing Board, (Devashis Baruah, J.), 2023 

SCC OnLine Gau 2028 
Ramlal Mandal v. Union of India, (Achintya Malla Bujor Barua and Robin Phukan, JJ.), 2023 SCC 

OnLine Gau 2005 
Rathindra Nath v. State of Assam, (Sanjay Kumar Medhi, J.), 2023 SCC OnLine Gau 1988 
Rezaul Antual Islam v. State of Assam, (Manish Choudhury, J.), 2023 SCC OnLine Gau 2020 
Sabjan Nessa v. Union of India, (Achintya Malla Bujor Barua and Robin Phukan, JJ.), 2023 SCC 

OnLine Gau 2035 
Sakina Yasmin v. State of Assam, (Suman Shyam, J.), 2023 SCC OnLine Gau 2044 
Shahud Ahmed Barlaskar v. State of Assam, (Soumitra Saikia, J.), 2023 SCC OnLine Gau 2025 
Sultan Mamud v. Union of India, (Achintya Malla Bujor Barua and Robin Phukan, JJ.), 2023 SCC 

OnLine Gau 2040 
U.M. Enterprise v. State of Assam, (Manish Choudhury, J.), 2023 SCC OnLine Gau 2015 
Uday Ch Thakuria v. State of Assam, (Manish Choudhury, J.), 2023 SCC OnLine Gau 2011 
Zothanpuia Council Veng v. State of Mizoram Aizawl, (Nelson Sailo and Marli Vankung, JJ.), 2022 

SCC OnLine Gau 2200 
  
Gujarat High Court 

Abhaybhai Dayabhai Moliya Patel v. State of Gujarat, (Samir J. Dave, J.), 2023 SCC OnLine Guj 
1562 

Anita v. Jatinkumar Khyalilala Soni, (Sandeep N. Bhatt, J.), 2023 SCC OnLine Guj 1576 
Anuradha Vikramsinh Rajput v. Gujarat Subordinate Services Selection Board, (J.C. Doshi, J.), 2023 

SCC OnLine Guj 1578 
Bharatbhai Narayanbhai Japee v. Patel Dineshbhai Pashabhai, (Sandeep N. Bhatt, J.), 2023 SCC 

OnLine Guj 1579 
Bhavikaben v. Hiteshkumar Ganpatbhai Solanki, (Sandeep N. Bhatt, J.), 2023 SCC OnLine Guj 

1572 
Chiragbhai Bharatbhai Mojidra v. State of Gujarat, (Samir J. Dave, J.), 2023 SCC OnLine Guj 1585 
Habibbhai Ishabhai Sandhi v. Ibrahimbhai Ishabhai Sandhi, (N.V. Anjaria and Sandeep N. Bhatt, 

JJ.), 2023 SCC OnLine Guj 1567 
Harshad Ramanlal Modi v. Nutan Corpn., (Sandeep N. Bhatt, J.), 2023 SCC OnLine Guj 1582 
Harshida v. Amrutbhai Maganbhai Parmar, (Sandeep N. Bhatt, J.), 2023 SCC OnLine Guj 1570 
Jatin Hareshbhai Adhiya v. State of Gujarat, (Samir J. Dave, J.), 2023 SCC OnLine Guj 1565 
Jayant Madhavji Gesota v. Paradise Industrial Corpn., (Sandeep N. Bhatt, J.), 2023 SCC OnLine 

Guj 1577 
Khodaji Shivaji Thakor v. Girishbhai Ranchodbhai Patel, (Sandeep N. Bhatt, J.), 2023 SCC OnLine 

Guj 1580 
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Khodaji Shivaji v. Mafaji Moptaji, (Sandeep N. Bhatt, J.), 2023 SCC OnLine Guj 1581 
Kishan Jakshibhai Shiyaliya v. State of Gujarat, (Samir J. Dave, J.), 2023 SCC OnLine Guj 1563 
Maheshbhai Ramjibhai Vaghela v. State of Gujarat, (Samir J. Dave, J.), 2023 SCC OnLine Guj 1564 
Mohan Govindbhai Koli v. State of Gujarat, (Samir J. Dave, J.), 2023 SCC OnLine Guj 1588 
Neetaben (Anita) Rameshkumar Chauhan v. State of Gujarat, (Umesh A. Trivedi, J.), 2023 SCC 

OnLine Guj 1560 
Nishaba v. Harpalsinh Nitubha Vaghela, (Sandeep N. Bhatt, J.), 2023 SCC OnLine Guj 1571 
Pankajbhai Popatbhai v. State of Gujarat, (Umesh A. Trivedi, J.), 2023 SCC OnLine Guj 1559 
Payalben v. Siddharth Savjibhai Khandhar, (Sandeep N. Bhatt, J.), 2023 SCC OnLine Guj 1569 
Priyankaben Vipinbhai Vankar v. Vipinbhai Naginbhai Vankar, (Sandeep N. Bhatt, J.), 2023 SCC 

OnLine Guj 1568 
Rachna Aakash Aggarwal v. Aakash Jaipal Aggarwal, (Sandeep N. Bhatt, J.), 2023 SCC OnLine Guj 

1583 
Ramanji Raijiji Thakor v. State of Gujarat, (Samir J. Dave, J.), 2023 SCC OnLine Guj 1586 
Ramjibhai Ravjibhai Siyani v. State of Gujarat, (Ilesh J. Vora, J.), 2023 SCC OnLine Guj 1561 
Ramkishan Medi Varma v. State of Gujarat, (Samir J. Dave, J.), 2023 SCC OnLine Guj 1584 
Reshma v. Sandipkumar Shashikant Tiwari, (Sandeep N. Bhatt, J.), 2023 SCC OnLine Guj 1575 
Reshmaben v. Mehulbhai Babubhai Bhuva, (Sandeep N. Bhatt, J.), 2023 SCC OnLine Guj 1573 
Sunilbhai Kanubhai Patel v. State of Gujarat, (Samir J. Dave, J.), 2023 SCC OnLine Guj 1587 
Vibhaben Jaydeep Vijaybhai Vaghela v. Jaydeep Vijaybhai Vaghela, (Sandeep N. Bhatt, J.), 2023 

SCC OnLine Guj 1574 
Vishnubhai Natvarlal Patel v. State of Gujarat, (Samir J. Dave, J.), 2023 SCC OnLine Guj 1566 

  
Himachal Pradesh High Court 

Sanjay Kumar v. State of H.P., (Sushil Kukreja, J.), 2023 SCC OnLine HP 609 
  
Jharkhand High Court 

Aarti Devi v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2023 SCC OnLine Jhar 861 
Akhilesh Pandey v. State of Jharkhand, (S.N. Pathak, J.), 2023 SCC OnLine Jhar 879 
Amresh Vishwakarma v. State of Jharkhand, (Anubha Rawat Choudhary, J.), 2023 SCC OnLine 

Jhar 874 
Anil Kumar Tiwari v. State of Jharkhand, (S.N. Pathak, J.), 2023 SCC OnLine Jhar 881 
Anju Kumari v. State of Jharkhand, (S.N. Pathak, J.), 2023 SCC OnLine Jhar 878 
Arun Kumar v. State of Jharkhand, (S.N. Pathak, J.), 2023 SCC OnLine Jhar 884 
Ashok Kumar Sinha v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2023 SCC OnLine Jhar 856 
Baby Farzana v. State of Jharkhand, (Shree Chandrashekhar and Ratnaker Bhengra, JJ.), 2023 SCC 

OnLine Jhar 847 
Bharti AXA General Insurance Co. Ltd. v. Hemanti Devi, (Anil Kumar Choudhary, J.), 2023 SCC 

OnLine Jhar 864 
Bhuneshwari Devi v. State of Jharkhand, (Shree Chandrashekhar and Ratnaker Bhengra, JJ.), 2023 

SCC OnLine Jhar 845 
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Binod Prasad v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2023 SCC OnLine Jhar 857 
Dewani Mandal v. State of Jharkhand, (Sanjaya Kumar Mishra, C.J. and Sanjay Kumar Dwivedi, 

J.), 2023 SCC OnLine Jhar 862 
Doman Sahu v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2023 SCC OnLine Jhar 858 
Drigpal Rajak v. State of Jharkhand, (Deepak Roshan, J.), 2023 SCC OnLine Jhar 855 
Gangi Devi v. Chamra Oraon, (Anil Kumar Choudhary, J.), 2023 SCC OnLine Jhar 865 
Gyan Gautam v. State of Jharkhand, (S.K. Mishra, C.J. and Sanjay Kumar Dwivedi, J.), 2023 SCC 

OnLine Jhar 882 
Hasina Khatoon v. State of Jharkhand, (Shree Chandrashekhar and Ratnaker Bhengra, JJ.), 2023 

SCC OnLine Jhar 848 
Kanhai Ruhidas v. Union of India, (Anubha Rawat Choudhary, J.), 2023 SCC OnLine Jhar 869 
Khutlu v. State of Jharkhand, (Deepak Roshan, J.), 2023 SCC OnLine Jhar 853 
Kokar Yadav v. State of Jharkhand, (Deepak Roshan, J.), 2023 SCC OnLine Jhar 852 
Lakhiram Murmu v. State of Jharkhand, (Shree Chandrashekhar and Ratnaker Bhengra, JJ.), 2023 

SCC OnLine Jhar 846 
Madan Thakur v. State of Jharkhand, (Shree Chandrashekhar and Ratnaker Bhengra, JJ.), 2023 

SCC OnLine Jhar 849 
Malankara Orthodox Syrian Church v. Union of India, (Anubha Rawat Choudhary, J.), 2023 SCC 

OnLine Jhar 873 
Manohar Thakur v. State of Jharkhand, (Shree Chandrashekhar and Ratnaker Bhengra, JJ.), 2023 

SCC OnLine Jhar 850 
Mohd. Aminuddin v. State of Jharkhand, (Shree Chandrashekhar and Ratnaker Bhengra, JJ.), 2023 

SCC OnLine Jhar 851 
Mohd. Nazimuddin v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2023 SCC OnLine Jhar 859 
Nandkishore Dudhani v. Raj Kumar Agarwal, (Anubha Rawat Choudhary, J.), 2023 SCC OnLine 

Jhar 877 
Pancham Oraon v. State of Jharkhand, (S.N. Pathak, J.), 2023 SCC OnLine Jhar 883 
Pankaj Kumar Gupta v. State of Jharkhand, (S.N. Pathak, J.), 2023 SCC OnLine Jhar 880 
Prahalad Prasad v. Sweta Kumari, (Shree Chandrashekhar and Ratnaker Bhengra, JJ.), 2023 SCC 

OnLine Jhar 863 
Rabindra Prasad Singh v. Damodar Valley Corpn., (Anubha Rawat Choudhary, J.), 2023 SCC 

OnLine Jhar 872 
Rakesh Ranjan v. State of Jharkhand, (Deepak Roshan, J.), 2023 SCC OnLine Jhar 854 
Sai Vihar Construction (P) Ltd. v. State of Jharkhand, (Anubha Rawat Choudhary, J.), 2023 SCC 

OnLine Jhar 866 
Sambhu Oraon v. Union of India, (Anubha Rawat Choudhary, J.), 2023 SCC OnLine Jhar 875 
Satyam Ferro-Tech (P) Ltd. v. State of Jharkhand, (Anubha Rawat Choudhary, J.), 2023 SCC 

OnLine Jhar 867 
Shyam Lal Rajwar v. State of Jharkhand, (Anubha Rawat Choudhary, J.), 2023 SCC OnLine Jhar 

876 
Sita Hembram v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2023 SCC OnLine Jhar 860 
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Surendra Nath Tiwary v. Bharat Coking Coal Ltd., (Anubha Rawat Choudhary, J.), 2023 SCC 
OnLine Jhar 868 

Vijay Mahto v. State of Jharkhand, (Anubha Rawat Choudhary, J.), 2023 SCC OnLine Jhar 871 
Vijay Saw v. State of Jharkhand, (Anubha Rawat Choudhary, J.), 2023 SCC OnLine Jhar 870 

  
Kerala High Court 

Abdul Majeed C.A. v. State of Kerala, (Bechu Kurian Thomas, J.), 2022 SCC OnLine Ker 10720 
Abdul Majeed T.K. v. Canara Bank, (Bechu Kurian Thomas, J.), 2022 SCC OnLine Ker 10820 
Abhilash v. Sindhu, (Kauser Edappagath, J.), 2022 SCC OnLine Ker 10745 
Afsal K.P. v. State of Kerala, (Kauser Edappagath, J.), 2022 SCC OnLine Ker 10748 
Ajay Babu v. Njezhoor Service Coop. Bank Ltd., (T.R. Ravi, J.), 2022 SCC OnLine Ker 10826 
Ajmal v. State of Kerala, (Kauser Edappagath, J.), 2022 SCC OnLine Ker 10743 
Ambujakshan K. v. Hosdurg Police Station, (K. Vinod Chandran and C. Jayachandran, JJ.), 2022 

SCC OnLine Ker 10841 
Ammini Thomas v. Kerala SRTC, (Anil K. Narendran, J.), 2022 SCC OnLine Ker 10789 
Anil Kumar T. v. State of Kerala, (Bechu Kurian Thomas, J.), 2022 SCC OnLine Ker 10719 
Anil Kumar v. Travancore Medical College, (Devan Ramachandran, J.), 2022 SCC OnLine Ker 

10836 
Anila Rajappan v. B. Sreenivasan, (Anil K. Narendran and P.G. Ajithkumar, JJ.), 2022 SCC OnLine 

Ker 10788 
Aswathy v. Subiraj, (A. Muhamed Mustaque and Sophy Thomas, JJ.), 2022 SCC OnLine Ker 10768 
Babu P.K. v. Biju Prabhakar, (Alexander Thomas and Shoba Annamma Eapen, JJ.), 2022 SCC 

OnLine Ker 10726 
Biju Mathew v. Suraj Mon K. Shaji, (Amit Rawal, J.), 2022 SCC OnLine Ker 10773 
Bineesh C.P. v. State of Kerala, (Bechu Kurian Thomas, J.), 2022 SCC OnLine Ker 10713 
C. Sudhakaran v. Kerala SRTC, (Devan Ramachandran, J.), 2022 SCC OnLine Ker 10808 
Chakkingal Subair v. State of Kerala, (Bechu Kurian Thomas, J.), 2022 SCC OnLine Ker 10752 
Chandramohan K. v. Regional Cancer Centre, (Devan Ramachandran, J.), 2022 SCC OnLine Ker 

10796 
Chinchu Janardhanan v. State of Kerala, (Amit Rawal, J.), 2022 SCC OnLine Ker 10832 
Deepak A. v. State of Kerala, (Kauser Edappagath, J.), 2022 SCC OnLine Ker 10742 
Deepika v. K. Balanarayanan, (A. Badharudeen, J.), 2022 SCC OnLine Ker 10761 
Dhanusree v. Aswathy, (C.S. Dias, J.), 2022 SCC OnLine Ker 10775 
Dr. Menon's Nursing Home v. Central Board of Trustees, (Amit Rawal, J.), 2022 SCC OnLine Ker 

10810 
E.P. Anilkumar v. State of Kerala, (Anil K. Narendran and P.G. Ajithkumar, JJ.), 2022 SCC OnLine 

Ker 10797 
Ernakulam Coop. House Construction Society Ltd. v. P.A. Abdul Gafoor, (C.S. Dias, J.), 2022 SCC 

OnLine Ker 10777 
Ernakulam Coop. House Construction Society Ltd. v. P.A. Abdul Gafoor, (C.S. Dias, J.), 2022 SCC 

OnLine Ker 10782 
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